K'Y Tobacco Works Private Limited
Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016

Annexure A

(Amount in ¥ 106859875/-)

Sl No. |Category of Creditor Summary of Claims received | Summary of Claims admitted | Amount of [ Amount of claims Amount of | Details in | Remarks,
contingent not admitted claims under |[Annexure| ifany
claims verification
No. of Amount No. of | Amount of claim
Claims Claims admitted
1 |[Secured financial creditors belonging 0 0 0 0 0 0 0
to any class of creditors
2 |Unsecured financial creditors 0 0 0 0 0 0 0
belonging to any class of creditors
3 |Secured financial creditors (other than 1 2,03,50,137 2,03,50,137 - - 0 3
financial creditors belonging to any
class of creditors)
4 |Unsecured financial creditors (other 0 - - - - 0
than financial creditors belonging to
any class of creditors)
5 |Operational creditors (Workmen) 0 - - - - 0
6 |Operational creditors (Employees) 0 - - - - 0
7 |Operational creditors (Government 1 2,02,11,543 2,02,11,543 - - 2393342219 7
Dues)
8 |Operational creditors (Other than 1 6,62,98,195 6,62,98,195 - - 0 8
Workmen and Employees and
Government Dues)
9 [Other Creditors, if any, (Other than 0 0 0 0 0 0 0
financial creditors and operational
creditors)

10,68,59,875




